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Non Deposit 01 PF by Tea Estates to 

West Bengal 

1896. SHRI SUBODH SEN: Will the 
Minister of LABOUR be pleased to 
state: 

(a) whether Government are 
aware t'h.. ....... .Q number of Tea Estates 

have failed to deposit provident f~d 
with the appropriate authority in 
the State 0'£ West Bengal; and 

(b) if so, the names of the default. 
ing estates and the amount involved? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION AND LABOUR 
(SHRI J. B. PATNAIK): (a) and (b). 
The requisite information is being col-
lected and will be laid on the Table qf 
the Sabha. 

DemiUtarization 01 Indw'l Ocean 

1897. SHRI MUKUNDA MANDAL' 
Will the Minister of EXTERNAL AF· 
FAIRS be pleased to state: 

(a) what are the Nations who f.re 
in faVOur of demilitarization of Indian 
Ocean; 

(b) whether this region has become-
the cockpit of confrontation between 
U.S.A. and U.S.S.R.; 

(c) if so, details thereof; and 

(d) what is the reaction of the 
Government in regard thereto? 

THE MINISTER OF EXTERNAL AF .. 
FAIRS (SHRI P. V. NARASIMHA 
RAO): (a) A majority of countries-
support the UN Resolution calling for 
the Establishment of a Zone vf Peace 
in the Indian Ocean. A list of countries 
which had voted in favour of UN 
General Assembly Resolutions No. 34/80 
A&B in December, 1979 is enclosed. 
These Resolutions called for the imple-
mentation of the Peace Zone Resolu .. 
tion, first ad{',pted in December, 1971-

(b) It is a matter of regret that jes" 
pite our earnest desire to see the 
Indian Ocean become a Zone of 
Peace, there has been a continuing 
escalation in the military presence 
of the Super Powers in this area. 

(c) and (d). Consistent with our 
policy, We cannot but be concerned at 
any escalation in foreign military pre-
sence in this area. Any enhancement 
of the military presence of. the two 
Super Powers v:ill only add to the exist-
ing tension in this area. 




